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New Deiiu tiiis she 30" da)' of August, 2005

ion'bie Mr.V. K. iviajotra. Vice CiuuriHaii (A)
OiiObie IVlrs. Meera Cliiiibber, Meiiiber (J)

M.Krisliiia,

S/0 Late MiuiiverAalappa,
SecrelangKaijiaiaka Stale
BEiakwiirci Classes Cormiiission

No.322, Dar-e- Salam Complex.
Queens Road, Banoai.oie-560 002.
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Slin Siuenura Nalli,

Lt. General

Ciiaimiaii, UPSC,

Dholpur SjiaJiiaJian Road,
New

^  2. Slni K.K.Misiira,
Chief Secretai'v,

GoVt. of Kaniataka,

VidJian Saudha Bangalore,
State of Kaniataka.

Snii. Tara Ajay Sjiigli,
Principal. Seciefiip/, DPAR,
GovL of K<miataka,
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t-B)' Advocatii Slii' iNLkjiii Navy at for rtR-pojideiits 2 and 3)

7 "> 1 ̂  r; •: n .• /"r -> a ■» \i\ iJ I:, .i\ ( w.t\ Ai/1

( xioK'ble Mi". v.K. ivlajoirfs, Vice Cliniriiiais (A) )

;  -v T-T -1 -1 -i r -1 , } -^ -1iNiiciiii. Rvciyvcir coimsei oi rcisponctoni's i anci o iias iiled a copy of

lion bie iiigji o.oiirl order daieu 1 1.8.2003 iji Ab'ji Peliiion (Civul No

965/2005 iiidicating that respondeiii No.i in iho V/rit Peiiuon and liie

herein sjiaJi not press tlie conlen'rot r'roccedirts,s, in lius ^ne-w o'f triC

matter, is disposect oi niiQ iiotiee issued to liie respondents iii'c

discharged. However, libert}/ is granted to liie applicant herein to revive

tliBbe proceeouigs as anci 'vvjien orcier^ ol Hon'ble Higii Court is available in

Wilt Petition.
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